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“¢[STONE THROWING BY PLEBISCITE

FRONT WORKERS

490. Surr G. K. KAPOOR: Will the
"Minister of HoME AFrAIRs be pleased
to state: ‘

ta) whether it is a fact that some
workers of the Plebiscite Front threw
stones on a procession organised on
the occasion of Independence Day in
Kishtwar Jammu; and

(b) if so. the number of persons
injured in that incident; and

(c) the steps taken by Government
~to eurb such anti-social activities?]
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1{TrE MINISTER of STATE IN Tnx
MINISTRY or HOME AFFAIRS (Smrr
JaisUKBLAL Hartar): (a) and (b)
 Stones were thrown on a procession
‘l taken out by the Jan Sangh on the

16th August 1964 (not on Independ-
ence Day as stated in the question)

at Kishtwar. A sub-divisional magis-
trate and a police constable were
injured.

(c) This is a law and order ques-
tion which primrorily concerng the
State Government. They are watch-
ing the gituation and taking all neces-
sary steps to maintain order.]
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